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t [VACANT GOVERNMENT BUILDINGS

*354. SHRI V. M. CHORDIA: Will the
Minister of WORKS AND HOUSING be pleased
to state:

(a) the areas in Delhi where Government
buildings were lying vacant on 1st April, 1964
and the number of such buildings in each of
these areas; and

(b) since when the buildings mentioned
in part (a) above are lying vacant and what
are the reasons therefor?]
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t[THE MINISTER oF WORKS AND
HOUSING (SHRI MEHR CHAND KHANNA) ;
(a) Out of a total of about 35,600 Government
buildings in Delhi, only about 223 buildings
were lying vacant in different areas on the 1st
April 1964.

(b) These quarters are vacant from
different dates. Most of the quarters in the
Minto Road and the D.I.Z. area* are vacant as
they have been declared dangerous and unfit
for occupation. Quarters in other areas have
been lying vacant for carrying out repairs,
conversion of single storey buildings into
double storey, re-roofing and re-ftooring etc. |
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